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m ent the availability o f  paraffin wax. 
the Indian Oil Corporation  Ltd., has 
been asked to m ake slack w ax sup
plies to the extent o f fu ll genuine 
requirem ents o f the slack w ax refining 
u n its( producing paraffin w a x ) in 
certain States including W est Bengal.

Studies are also presently under 
w ay by  M adras Refineries L im ited 
and Indian Oil Corporation for  the 
m anufacture o f paraflRn w ax in the 
M adras and Barauni Refineries to 
further augm ent indigenous availabi
lity  o f paraffin wax.

(d ) and (e ) .  Som e reports w ere 
received  about prevalence o f b lack  
m arket in paraffin w ax and its avail
ability  in the open m arket. The State 
G overnm ents w ere  asked to exercise 
regu lar checks over the physical u ti
lisation o f quotas by allottees w ith a 
v iew  to ensure that w ax does not 
find its w ay in the open market. The 
States w ere also asked to take e x 
em plary action against those quota 
holders w ho are found indulging in 
black market.
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Diversion o f Traimi durini: Shri 
Sanjay Gandhra Visit to Orissa

901. SH R i P A D M A C H A R A N  S A - 
M A N TA SIN H E R A : W ill the M inister 
o f R A IL W A Y S  be pleased to state:

(a ) w hether G overnm ent are aw are 
that when Shri Sanjay G andhi visited 
Orissa the 5 UP and 6 DN first pas
senger trains from  W altair to Puri 
did n o t  come to Puri but went to 
Bhubaneshwar;

(b )  i f  so, w ho gave illegal order fo r  
diverting the W altair Puri train to 
Bhubanesw ar;

(c ) what action has been taken 
against the officers concerned; and

(d ) the estimated loss incurred?
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TH E M IN IS T E R  O F S T A T E  IN  TH E 
M IN IS T R Y  O F  R A IL W A Y S  (S H R I 
SH E O  N A R A IN ): (a ) to  (d ) .  G o v 
ern m en t o f  Orissa had requested  fo r  
specia l trains to  reach  B hubanesw ar 
on  29-1-1977 ostensib ly  in connection  
w ilh  the “ C h ief M in ister ’s m eetin g". 
220 W alta ir-P u ri passenger w as inter- 
alia d iverted  to B hubanesw ar. N o 
loss w as incurred  on  this account. A s 
the arrangem ents w ere  m ade at the 
specific request o f the State G ov ern 
m ent, no action against ra ilw ay  offi
cials w as ca lled  for.
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